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(b) if so, whether it is also a fact 
that the basic raw material for produc
tion of newspaper is free from duty 
in most of the foreign countries; and

(c) whether in view of the above 
fact, Government propose to consider 
to exempt it from levy or reduce it to 

a nominal charge?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE  (SHRI 
SAWAISINGH SISODIA): (a)  Yes, 

Sir,

(b) According to our information, 

quite a few countries do levy a duty 

on newsprint.

(c) The matter is under examina

tion.

SHRI DAULAT SINHJI JADEJA: 
May I know from the Hon. Minister 
whether the suggestion given by the 
Executive Committee of the Indian and 
Eastern Newspaper Society has been 

considered?

The answer is that “the matter is 
under examination”. How long will it 
take to take a final decision on this?

THE MINISTER  OF  FINANCE 
(SHRI R. VENKATARAMAN): The 
Society has made representations to 
us and the matter is under examina
tion.  The decision will be reported 
to the House when I move the Fin
ance Bill for consideration.

SHRi DAULAT SINHJI JADEJA: 
Because of this levy, it  is  under
stood that the small and  medium 
newspapers are going to be affected. 
May I know from the Hon. Minister 

what is the number, if not the 
percentage, of newspapers that would 
be affected by this, which come under 
the small and medium categories?

SHRI R. VENKATARAMAN:  Sir,
newspapers are classified under three 
categories; thos* having circulation 
up to 15,000 are small newspapers.

Those newspapers which have cir
culation from 15,000 to  50,000  are 
medium newspapers.

And those newspapers which have 
circulation above 50,000 are  called 
big newspapers.

The  amount of newsprint con
sumption depends on the category of 
the newspaper.

But we have not calculated how 
much each category of  newspaper 

will be able to bear the bill.

But as for the other thingt it is an 
argument in favour 0f the Newspaper 
Society. The argument will be con
sidered in due course.
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THE DEPUTY MINISTER IN THE 
MINISTRY  OF FINANCE  (SHRI 
MAGANBHAl BAROT): (a) No, Sir.

(b) and (c) Do not arise.
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SHRI  MAGANBHAl  BAROT: 
So far as the request of the  hon. 
Member is concerned, it has  been 
forwarded to the Reserve Bank  for 
consideration.  The procedure is that 
there is a Steering Committee which 
looks into the matter; this Steering 
Committee takes into account also the 
advice given by the State  Govern
ment; and after all that, a decision in 
the matter is taken.
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SHRI  MAGANBHAl  BAROT: 
That is what I am saying. The hon. 
Member’s letter has been sent to the 
Reserve Bank. In this matter of esta
blishing rural banks, the State Gov
ernment is also consulted and, there
fore, subject to the State  Govern
ment’s advice and the other factors 
to be considered, it will be decided.

PROF.  N. G. RANGA:  Gener
ally, I am told, there is bound to be 
at least 0n branch of some one of the 
nationalised banks in each one  of

our districts.  I  do not know whe
ther any steps have been taken in 
order to ensure that this area is ser
ved by some one of these banks.  If 
it is so served, that information could 
have been volunteered—in  addition 
to saying that a rural bank is  not 
there—that there is, at the same time, 
some other bank serving these people.

SHRI  MAGANBHAl  BAROT: 
This particular District has the bank
ing service of  commercial  bank 
branches: rural 13, semi-urban 12; 
total 25.  Though the guideline that 
we have adopted is 17,000, in  this 
particular area at the rate of 26,000 
population, there is a bank provided.

DR. VASANT KUMAR PANDIT: 
Will the hon. Minister tell us how 
many proposals for opening of new 
rural banks from the  district  of 
Vidisha have been referred to  the 
Steering Committee and at  what 
stage they are?

SHRI  MAGANBHAl  BAROT: 
There  is  a  proposal  of having a 
gramin bank. . . .

DR. VASANT KUMAR PANDIT: 
How many proposals have been sent 
to the Steering Committee?

MR. SPEAKER:  Is it the Rese
rve Bank which is to do this?

SHRI  MAGANBHAl  BAROT:
It is the Reserve Bank there is  a 
Steering Committee. ..

MR. SPEAKER:  Can you depend
on that?

SHRI  MAGANBHAl  BAROT:
The Reserve Bank, in  consultation 
with the State Government, considers 
opening or not opening, and in  the 
event of opening, how many...

DR. VASANT KUMAR PANDIT: 
How many proposals are there which 
are under the consideration of the 
Steering Committee and which  are 
awaiting the  State  Government’s
sanction?

SHRI  MAGANBHAl  BAROT: 
There, the  provision is that  this
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district will have one rural  bank. 
(Interruptoms). It is not always so.

It can also sometimes hard,  within 
its jurisdiction, more than one dis
trict.  In this particular case, sub
ject to the Steering Committee con
sultation, etc., a decision will be taken.

PROF. MADHU  DANDAVATE: 
Whenever such question come  up, 
wherever the question of rural credit 
comes up, always a reference is made 
to the Reserve Bank and it appears 
as if there is some obstacle in  the 
path of the rural population from the 
various procedures that have  been 
prescribed by the Reserve  Bank. 
Will the hon. Minister be able to tell 
us concretely what exactly are  the 
obstacles and when they are expected 
to be removed?

THE MINISTER  OF  FINANCE 
(SHRI R. VENKATARAMAN):  If
you look at the history of agricultural 
credit.

MR. SPEAKER: He wants to know 
about the policy and the  attitude 
of the Reserve Bank towards this.

SHRI R. VENKATARAMAN;  That 
is what I am trying to explain.  If 
you look at the history of the policy 
of rural and agricultural credit in this 
country, it is the Reserve Bank which 
has been the spon-.or, the father, the 
guide and the philosopher of all rural 
development programmes..

PROF. MADHU  DANDAVATE: 
Father and grandfather;

MR. SPEAKER: Not stepfather:

SHRI R. VENKATARAMAN:  In
fact, all its schemes have been orien
ted towards rural development.  The 
Reserve Bank naturally considers in 
relation to the existing  commercial 
banks the needs of the district and 
then says whether a gramin  bank 
should be opened or not.  Gramin 
bank is a district bank dealing speci
fically with the smaller sections  of 
agriculturists, the marginal  farmer, 
the small farmer, and so on. They give 
loan only upto Rs. 5,000.  They take 
into account the circumstances in the

district and then decide whether it 
should have one bank or two districts 
should have one bank. We have de
cided that there will be, in all, more 
than 176 gramin banks  throughout 
India, and in this Plan period,  we 
will have 100 banks.  Therefore,  I 
would like to seek the patience of the 
House. Before the end of the Plan, 
we will see that all  districts  will 
more or less have a gramin bank.

MR. SPEAKER:  Patience has a
limit.

PROF.  MADHU  DANDAVATE: 
Before you go to the next question,
I had put a pointed question whe
ther there are any  procedural di
fficulties and obstacles  in the path 
and jf there are, then what are the 
steps that you are likely to take to 
see that these obstacles are removed.

SHRI R. VENKATARAMAN: There 
are no obstacles flt all in this matter. 
In fact, every facility is being provi
ded by the Reserve Bank for rural 
credit.
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SHRi MAGANBHAI BAROT; The 
main purpose of establishing  these 
Banks is to help this section. In any 
event, if the hon. Member has any 
complaint against the functioning of 
any individual Bank, he may write 
and we will look into it.
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THE  MINISTER  OF  TOURISM 

AND CIVIL AVIATION (SHRi A. P. 
SHARMA); (a) to (c).  An  aero
drome already  exists at  Jabalpur. 
However keeping in mind the sug
gestion of the Ministry of Defence 
to shift the aerodrome owing to its 
proximity to the ordnance depot, an 
alternative site has been identified; 
but the question of its development 
will be taken up in due course, sub
ject to availability of resources.
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